appfication ior interview is 20 May 2025, Details are an;i'lébTe'
at-http_s:llrsaolbangalore.lnl_download.
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FORM A

PUBLIC ANNOUNCEMENT
. (Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF AVESTHAGEN LIMITED

» A 2N L

- S e S

A »
101} Name of Corporate debtor ; AVESTHAGEN LIMITED
02| Date of incorporation of Corporate debtor 20-Apr-1998
03 ﬁ\‘g\rgggtel:inﬁ:erggg& Corporate debtor is Registrar of Companies, Bangalore

\06 | Insolvency commencement date in respect of | 28-Apr-2025

:::;JU’U‘

o]

Corporate Identity No. / Limited Liabi
VentRcatonhe o ey mted Lia ty U73100KA1998PLC030671

04
o5/| Address of the Registered Office and Principal | WeWork Pavilion, 62/63 The Pavilion,

Office (If Any) of Corporate debtor Church Street, B

angalore, 560001
corporate debtor -

.| (Copy of NCLT Order received on 30-04-2025)

.17| professional-acting ‘as “interim: fesolution: IBBLReaistratiam Moy i
| professiomaliti s sofibess L v
| Address and ‘e-mail of the interim re , 2nd Floor, 8th Main, 11th Cross, |
professional, as registered with the Board Jayanagar 2nd Block, Bangalore 560011
Email: ravicacscmallb@gmail.com ;
; Address:41/1, 2nd Floor, 8th Main,
% gmgsgn;mﬁmomb:igts:r?rmresoluﬁon | Mth Cross, Jayanagar 2nd Block, 1
rofessional Bangalore 560 011 . I
P _ Email; cirpavesthagen@gmail.com f
11| Lastdate for submission of claims : 12-May-2025
Classes of creditors, if any, under clause (b) of ) f
12| sub-section (6A) of section 21, ascertained by | Not Applicable )
the interim resolution professional : 1
Names of Insolvency Professionals identified to 1 A e e BT T )
13| actasAuthorised tative of creditorsina | Not Applicable - I <
.| class(Three names for each class) : it
| {a) Relevant Formsand . Web link: https:/fibbi.gov.in o
14 Lté aigmlgstof aqihonzed representatives are PhySiQal Addrqss: Not Applicable F
Notice is hereby given that the National Comfa,ny' Law Tribunal has ordered the
commencement .of a corporate insolvency resolution process of the AVESTHAGEN
LIMITEDon 28-Apr-2025. C
The creditors of AVESTHAGEN LIMITED, are hereby called upon to submit their claims| | E-
with proof on or before 12-May-2025 to the interim resolution professional at the address| | g4
mentioned againstentryNo.10. = - i O A
The financial creditors shall submit their claims with proof by electronic means only. All b
other creditors may submit the claims with proof in person, by post or by electronic means. ||
ial creditor belonging to a class,as listed against the entry No, 12, shallindicate its| | ot
I«:\I:it;;gengfaauthorised rlggrgesgntative from among the three insolve_ncz professionals listed| | is
against entry No.13to actas authorised representative of the classin Form CA. i
Submission of false or misleading proofs of claim shall atract penalties. A
' 8d/- Ravl Sankar Devarakonda |
S s | @
: 01-May-2025 IBBI/IPA-001/1P- - _
glaat:e:oBangaglore AFA Valid Upto 31-December-2025 | E
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